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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.P No.389/IMAH)/2017

SHR. M, K, SHRAWAT
MEMBER (J)

CORAM: Present:

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.IO.2O17

NAME OFTHE PARTIEST CP India Test Systems Frt.Ltd

Registrar of comPanies, Pune

SECTION OF THE COMPANIES ACT: 252(1) ofthe Companies Act, 2013'

S. No. NAME DESICNATION ATURE
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ORDER
CA 389/252lNCLT/MBA,IAIV2O17

Heard the Petitioner and the Registrar of Companies, Mumbni (o,1 bch.rli ()a

ROC, I'unet R"."rr gd for orders.
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V.TTALLASENAPATHY
NIcfiher (Technical)

M. K. SHRAWI\T
Nlember (ludici; l)
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